131 Calling Attention to

II. A copy each (in English and
Hindi) of the following Notifications
of the Ministry of Home Affairs
(Department of Personnel and Ad-
ministrative Reforms), under sub-
section (2) of section 3 of the All
India Serviceg Act, 1951:—

(i) G.S.R. No. 507, dated the
22nd April, 1978, publishing the
Indian Administrative Service
(Fixation of Cadre Strength
Fourth Amendment Regulations,
1978,

(i) G.S.R. No. 542, dated the
26th April, 1978, publishing the
Indian Police Service (Fixation
of Cadre Strength) First Amend-
ment Regulations, 1978,

(iii) G.S.R No 543, dated the
29th April, 1978, publishing the
Indian Police Service (Pay)
Fourth Amendment Rules, 1978.

(iv) G.S.R. No. 544, dated the
20th April, 1978, publishing the
Indian  Administrative Service
(Fixation of Cadre Strength)
Fifth Amendment Regulations,
1978.

(v) G.S.R. No. 545, dated the
29th April, 1978, publishing the
Indian Police Service (Fixation of
Cadre Strengthy Second Amend-
ment Regulations, 1978.

[Placed in Library. See No. LT-
2260/78 for (I) to (V)1].

1. Report (1976-77) and Accounts of

the Neyveli Lignite Corporation

Limited, (Nevveli (Tamilnadu) and
Related [Papers

II. A note on the implementation of
the Recommendation No. 17 contained
in the Sixty-Second Report of the
C_ommittee on  Public Undertakings

Fot Hara § Ter AAT (WY FAHIT
@A) A, F qrodr smefa @

[ RAJYA SABHA]

a matier of urgent 132
public importance

freafafa oq a9r ved ¥ @arg

1. =@t sfufqaw, 1966 FY
"I 619% F I (1) F FAT
frefafes qat o1 ov-ox gfy (Faer
qar fgedr #) -

(i) 1976-77 ¥ ad & fag
Jaeny femrarze Frony fafaes,
qaer (FrfaeArg) #1 219t arfw
gfadsT qar dg, @ 9T FQ@T-
qOer®T & NfTaIT I IT 9T A&
fraas agrer@mQers a1 froqforay
afga |

(i) FTORWT & FTEAFT FT
QIFTT FIRT THEAT |

[Placed in Library, See No. LT~
2080778 for (I) and (II)],

II. Tsa fagy a5t & 5.95M
& q¥aed H e O ST gEaedy
gfafs & 629 wiagss @
weataee fawifwr qer 179
Fafagy ¥ grasy ¥ oF faqo
(ssft qar fg= ®) |

[Placed in Library, See No. LT-
2361/78].

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE

Situation arising out of arrests and

killing of Scheduled Castes ang Neo-

Buddhists jn Agra \and calling iy of

the Army and imposition of curfew
there on the 1st May, 1978

SHRI BUDDHA PRIYA MAURYA
(Andhra Pradesh) Sir, I beg to call
the jttention of the Minister of Home
Affairs to the situation arising out of
arrests and killing of Scheduled
Castes and neo-Buddhists in Agra and
calling in of the agrmy and imposition
of curfew there on May 1, 1978.



